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Modifications in Defence pay package

2375. PROF. RAM KAPSE: Will the
Minister of DEFENCE be pleased to
state:

(a) whether the Prime Minister during
his visit to Jammu and Kashmir assured
the Defence per'sonnel that modifica-
tibns ia the pay package would be made;

(b) the nature of modifioations proposed;

(c) the manner in which th new system is
likely to be implemented; and

(d) the details thereof?

THE MINISTER OF STATE IN THE
MINSTRY OF DEFENCE (SHRI N. V. N.
SOMU): (a) to (d) The Prime Minister was
referring to the Pay Comr mission's
recbmmendations, and he, reiterated that
Government's commitment to ensure that the
J-awans and their families live ia reasonable
comfort and lead a life of dignity. The Prime
Minister referred to the improvements
effected in the salary and emoluments of the
Jawans as well as in pension pay’ ments. He
did not promise any further improvements.

Black-listing of Mishra Dhatu Nigam
Ltd.

2376. DR. Y. LAKSHMI PRASAD:
Will the Minister of DEFENCE he plea
sed to state:

(a) whether CIA has black-listed Mishra
Dhatu Nigam Ltd., for being a threat to
human race; and
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Giovernment's reaction
(b) if so,

thereto?

THE MINISTER OF STATE IN THE

MINISTRY OF DEFENCE (SHRI

N. V. N- SOMU): (a) and 03) Media reports
have appeared that Mishra Dhatu Nigam
Limited (MIDHANI) is a company to which
sale of American dual-use technology carries
the threat of potential military application.
Midhani has not been nbtified by the US
administration for applicability of enhanced
export control restrictions.

Recruitment inthe Armed Forces

2377. MISS SAROIJ KHAPARDE:
Will the Minister of DEFENCE be pleased to
state:

(a) whether itis afact that recruit-
ment in the Indian Army id made on
the basis of recruitable male populatibn of a

State;

(b) if so, the details thereof;

(c) what is the present recruitable
male population of Maharashtra and what
is the actual intake from the State at
present;

(d) whether any recruitment was made
from Vidaibha region of the State dur- ing
the last three years; and

(e) if sb, the details thereof, year-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI N. V. N.
SOMU): (a) to (e) Recruit, ment in the Indian
Army is made on the basis of the Recruitable
Male Population (RMP) of a State/Union
Territory. The RMP refers to those male
population Of the coun'try in the aga range of
16-25 years who satisfy the laid down
qualitative  requirements i.e. education,
physical and medical standards. The national
RMP is reckoned at 10 per cent of the total
male populattion. The Dotal annual vacancies
are distributed to all  the  States/Union
Territories as per



